$~19
*  IN THE HIGH COURT OF DELHI AT NEW DELHI
+  CS(OS)525/2023 &I.A. 16465/2023

RAM NARAIN SODHI & ORS. ... Plaintiff
Through: ~ Mr. Dushyant Manocha, Ms. Doel
Bose and Ms. Darika Sikka, Advs.
Versus

PRANESH SODHI . Defendant
Through:

CORAM:
HON'BLE MR. JUSTICE SACHIN DATTA
ORDER
% 09.11.2023

1. List on 20.12.2023.

2. Subsisting interim order/s to continue.

SACHIN DATTA, J
NOVEMBER 9, 2023/cl

This is a digitally signed order.
The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 31/05/2025 at 06:43:08



